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ilagularlMtlon of Om i m I Laboimrs At 
SOSAnny BaMWtorlahop

1387. SHRi RAMESHRAY PRASAD 
SMGH:WfU the Minislsr Of DEFENCE te 
plMsadtorafartotharaplifgivantoUnstarrad 
QuMlion Na440on July 19,1991 and state:

(a) tMhoUwr th« cass of ragularisation of 
105 casual Wbourats of 505 Anny Basa 
Wfofkshop has baen sattiad;

(b)ifso.thadaiailstharaof;

(c) X not, tlw reasons tharafbr; and

(d) tha action takan t>y tha Govammant 
to raguiarisa tham?

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a) to (d). Yes. Sir. A 
Government swiction regularising the ir- 
r e ( ^  appointmants of 105 Woikars of the 
505 Army ase Workshop, DaM Carrtt. was 
issuad on 20.9.91.Thisoidar has since baan
■ m nlntfn  fi r^t r^fllnflpl0iiivfli0O«

ITmnaktiori

O.T.C.

+1388. SHRI M R U TYU NJAYA 
NAYAK:

SHRI MAOAN LAL KHURANA: 
SHRI BARE LALJATAV:

Wil the MMster Of SURFACE TRANS­
PORT ba ptaasadtoslaia:

(a) ttia nunrtwr of busas raquirad by 
D.T.C. to maallha naadsof thacommutars.

(b) tha rtufflbar of buses added in tha 
fiaalof D.T.C/. incMing privatebusasduring 
tha last thiaa months; and

(c) the steps proposed to be taken to 
meet demand in fuH?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGDISHTYTLER):(a) The Working 
Group of Road Transport for tha 8th Five 
Year Plan had projected the foHowing fleet 
requirementsafDTCbuses and private buses 
for the year 1991-92:

DTC Private Total
Operations

6019 2406 8427

(b) During tha park)d,Augustto October 
1991, 172 buses ware added to the DTC 
fleet on replacement account.

(c) Due to financial constraint. DTC at 
present is not in a positibn to add to its fleet. 
Oavemment have recommended to Delhi 
Administratton a scheme forthe introduction 
of special ̂ tageban’ia ^  permits to be given 
to the private operators at a fare structure 
higher that of DTC.
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Debt and interest to be PaM

1389. SHRI AMAR ROYPRADHAN: 
Wn the Minister of FINANCE be pleased to

(a) the internal debt to be repaid in next 
three years, year-wise; and

(b) tha interest of tha debt pakl or to be 
paU, yaar-wisa?.

THE MINISTER O F STATE IN THE 
M INISTRY O F  FINANCE (SHRI 
SHANTARAM  P O TD U K H El: (a) The 
amounts falling due in normal course for 
repayment of outstanding internal debt hav­
ing fixed maturity period during tha next 
three years are as folkMvs:


